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2C.ll.199'.Hon. Mr. s. Das Gupta. Member-A 
• Hon. Mr. 1=. L. Vel'llla • Member-J 

• 

Counsel for the applicant has fil&d a Misc. Application 

No .2446/96 seeking withdrawal of the 0.A. 18 vie• of t e 

fact that the same has becOlle infruct\jous. Misc. Application . 
is allowed. o.A. is dismissed as having become infructuous. 

rcn. S~dhna Srivastava is pr&sent for the respondents • 
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